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ORDER
Ms. Yajura Devi, Advocate for the Petitioner and Mr. Magendiran
Thirumalai, Advocate for the Respondent are present through Video

Conferencing Platform.

Ld. Counsel for the Applicant/RP of the Corporate Debtor
represents that the RP of Star Agro Marine Exports Pvt. Ltd has

preferred against the Respondent in the Application under Sections 45

& 48 of the IBC-is-also-present.

It is represented by the Ld. Advocate for the RP that the pleadings
in this matter is complete as evidenced from the Order dated
06.11.2019. However, earlier the Respondents have been set ex-parte
and that an Application has been moved to set aside the ex-parte
Order passed by this Tribunal and the said Application has not been
listed today.

Ld. Advocate for the Respondent represents that he is held up in
his native place and in the circumstances he hfés not having the
relevant files to give the number of the said Application. In the
circumstances, we direct the Registry to ascertain and place the
records before this Tribunal of the said Application for which purpose

¥
i reference to be given by Respondent and to list the Application on

(&

the next date of hearing which is fixed on 10.11.2020.
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